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The Registrar

National Green Tribunal
Principal Bench

New Delh.

E-mail : judicial-ngt@gov.in

Sub.-Compliance to the direction issued on 30.05.2019 by Hon'ble
National Green Tribunal in 0.A. No. 501/2019 Sundr Vs.
Ministryv of Environment & Forest & Ors.

Sir, |

With reference to the subject mentioned above kindly find enclosed
herewith the action taken report to the direction issued on 30.05.2019 by
Hon'ble National Green Tribunal in O.A. No. 501/2019 Sundr Vs. Ministry
of Environment & Forest & Ors.

Encl. : As above.
Yours faithfully

Wivgﬁblﬂ'}

Regional Officer
t
Member Secretary, U.P. Pollution Control Board, Lucknow for information.
Shri Pradeep Mishra, Advocate, Hon'ble Supreme Court/NGT, New Delhi for
perusal and necessary action.
Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.
4. Chief Environmental Officer (Circle-3), U.P. Pollution Control Board,
Lucknow for information.

Regional Officer
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"Grievance in this application is that poultry farm is being illegally

operated by Chandrabhan and Chandrapal at Mannugarh, District Shamli, Uttar
Pradesh in violation of environmental norms. In spite of various complaints, no
action has been taken. Ammonia gas is being emitted from the waste material of
the poultry farms. The farm has 30,000 birds and 2 units of commercial layers
having capacity of 10,000 birds each and the same is 20 mts. away from the public
road and close to school. The odour of the pollution is affecting the health of the

children.

Let the Uttar Pradesh Pollution Control Board (UPPCB) look into the
matter, take appropriate action in accordance with law and furnish a factual and

action taken vreport in the matter within one month by e-mail at

judicial-ngt@gov.in. ....."
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1- Poulty farms less than one lakh birds neet not to obtain Consent to Operate,

as per CPCB Guidelines circulated vide letter no. B-4032/PCI-
SSI/poulty/2015 dated 20.10.2015.
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2- The poultry farms which are handling one lakh or more birds at a given
time in single location need to approach State Pollution Control Board
to obtain necessary Consent to Operate under the Water Act, 1974.

3- Environmental Guidelines for Poultry Farm including minimization of odour
pollution, management of solid waste, management of waste water discharge,
good housekeeping practices is applicable to all poultry farm irrespective of

no. of birds.
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F. No. B-29012/1PC-VI/2017-18/ July 19, 2017

To
The Member Secretaries

Sub:  Clarificatibn in the mattef of Revised Categorization of the industrial

Sector namely “Poult’y, Hatchery and Piggery” and dealing new category
of industry for classifigation and review of existing category

Sir,

Modified Directions are issued by CPCB on 07.03.2016 under Section 18 (1)(b) of the
Water (Prevention & Control of Pollution) Act, 1574 and Air (Prevention & Control of
Poliution) Act, 1981 on "Revised Classification of Industrial Sectors under Red, Orange,
Green and White Categories™ In this context references are received by Central Poilution
Control Board for elaboration of the activities covered under the industrial sector namely
“Poultry, Hatchery and Piggery” which is placed at Sl No 32 in Green category of

industrial sectors. The matter has been examined and following clarification is hereby
issued:

1. Poultry farms less than one lakh birds need not to obtain Consent to Operate, as per
CPCB Guidelines circulated vide letter no. B8-4032/PCI-SSI/poultry/2015 dated
20.10.2015.

2. The pouliry farms which are handling one Izkh or mere birds at a given time in single
location need to approach State Poliution Control Board to obtain necessary Consent
to Operate under the Waier Act, 1974,

3.  Environmental Guidelines for Poultry Farm including minimization of odour poilution,
management of solid waste, management of waste water discharge, acod
housekeeping practices is applicable to all poultry farm irrespective of no. of birds.

As per direction dated 7.3.2016 on categorisation of industries, the SPCBs/PCCs were
asked to categorise any new or left-over industrial sector, if any, at the level of
SPCB/PCC foliowing the criteria and guidelines prescribed by CPCB. In case, SPCBs/PCCs
received any references / their own issues regarding categorisation of industries (existing /
new), it can be decided at the level of concerned SPCBs/PCCs as per poliution index

“assessment.

Youss faithiully,

(A B. Akolkar)

Member Secretary
Copy to:

The Joint Secretary (CP Div.)

Ministry of Environment, Forests and Climate Change
Room No P320, Indira Paryavaran Bhawan

Aliganj, Jor Bagh Road

New Delhi - 110 003

TRY OF ENVIRONMENT, FOPEST & CLIMATE CHANGE GOVT. OF INDY

L— Divisional Head. IT Div., CPCE : for uploading on the wabsite of CPCH

‘aftme v’ gEl st TR, feewt-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
TTAM el - 43102030, 22305792, WA/ Wehsite | www.cpeb.nic.in




1*)f"14'5’

3_:-& -L.T'“?'-"t'-"i %{,&4]‘0‘1"‘)
. TG REr (L)

=1

¥ aﬁfﬁ'%a«“}%ﬂkm < g
Qibﬁaﬂrw@@%’ﬁﬁfi
g Grd e W_ﬁrﬂ%él o

oy STRCT T
A |
e : 5.8 _}l 5_';*‘""'7

™.

AZAD SINGH S (v )

BgaDHAN
“ram Panchayat Myan Qasb 2N
‘ikas Khang Ling (Shamli)



Femed Hed
H0—40020618013088
feid 31—08-2018

7@ 7 Rfefie,
A |

EEticd
99 U4 A
TR o,
F090-FTS | LA
G fof6 /w0 R /9] 221 G
ez & ol ™ rE-Rm T e 3 EHi-S4, AR (Mlofo-8954568892 )
FEoAOHROTRO W @ T BT e 4002016013088 o 31-08~2018 B A 4]

B d

IR,

o SRw Rvae A ohvd M me-wm ww @w 7 aedees g
(Mo0-8954569892 ) ERT JONOIROTHO W & T¢ R T 4002061013068 fRo 31-08-201¢ @
wﬁwmm%%ﬁmwaﬁﬁﬁ%ﬂmﬁmwmm—%m&ﬁ'
aun-:aﬂfﬁmwﬁmqmaa%aﬁmmﬂﬁﬁﬂiﬂﬁfﬁﬁmﬁgﬁﬁ@ﬁ-wmﬁtﬁ
ﬂrr;ﬁﬁsmﬁmqﬁeﬁwmmﬁmﬂwuﬁanﬁmﬁaﬁm%éﬂﬁmwaﬂm
iﬁ.ﬁé.Fﬂaﬁmﬁﬁmﬁﬁ?m%ﬁaﬁmnﬁmﬁsﬁmmm$mﬁaﬂw
I B § 1 o yqw A% Wit @ o dwan wRedt s G EOR @ G B
29C12APC-VI/2017-18 dated 19-07-2017 & R=-1 § CPCB & mézai (wer) G0
B-4032/PCI-SSipoultry/2015 dated 20-10-2015 & HTHR 1.00 T8 4 @0 789 @ o) o
Wi B 8 e B A T R SeTER R a1 Frar B o 81 s S 2

4 Wiz g W s el &g it )

LIS I
(€0 Wﬁ%’;

w1y Rfeemien
e |
UEiE / WILOT0IROTED / 2018—19 feie
wIelef- o oot T JorE-AR v, % T aedie-, e @) el o

-F"-FF.-

o
i

¥ vy Fefemfn,
e |






